OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS),
TIS HAZARI, DELHI
OFFICE OF CHAIRPERSON (ELECTION COMMITTEE),
DBA ELECTIONS-2024

No. /EC/DBA/2024 Dated 23.10.2024
To,

The Worthy President,

Bar Association of Delhi,

Tis Hazari Courts, Delhi.

Sub: Removal of poster/banner/hoardings/promotional materials.
Sir,

Please refer to the communications dated 17.08.2024,
21.08.2024, 22.08.2024 and 03.09.2024 in respect of removal of
poster/banner/hoardings/promotional materials.

We may reiterate that hoardings/banners/posters/promotional
materials being put up/raised are still, in and around the Tis Hazari
Court complex and the same have not yet been removed
completely. A few photographs showing the presence of
banners/hoarding/posters/promotional materials in the Tis Hazari Courts
complex are also annexed herewith for your reference.

It is, therefore, requested that necessary steps for removal of
the banners/hoarding/posters/promotional materials, are taken 1rnmed1ately
as the violation may lead to disqualification as well. \\f/

“Nikhil Chopra
Chairperson, Election Committee
Delhi Bar Association 2024

Copyte-  3QY6S~ 993 0CT 204

1) The Registrar General, Hon’ble High Court of Delhi, New Delhi.
2) Ld. Principal District & Sessions Judge (HQs) for intimation.

3) PSto Ld. Principal District & Sessions Judge (HQs), THC, Delhi.
4) PS to Ld. Principal District & Sessions Judge (West), THC, Delhi.

5) Ip<Charge, Caretaking Branch (HQ), THC, Delhi.
\9/'1‘;12 Dealing Assistant, Website Committee, Tis Hazari Courts, Delhi
with directions to upload on the official website of Delhi District Courts,
Tis Hazari Courts, Delhi. X
<> Niknil Chopra
Chairperson, Election Committee
Delhi Bar Association 2024
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